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IN THE CENTRAL ADMINISTRATIVE TRIS'T'NAL : MYDER

AT HYDERAS AD

EER®

AZRD

0.A.No. 1380/GE. ' Dt.of Dscision

BE

: |16=11=-55.

Sk. Basheer e+ Applicant.

Us

1. Tha Chisf Ganeral Manager(Telecom),
P.Cirels, Ooor Sanchar Bhavan,
Nampally Station Road, Hyderabad.

2. The General Menagar,(Telecom),
Talacom Area, Guntur.

3. The Telecom District Enginser,
Prakesam District, Ongols, f{

4. The Sub-Divisional 0fficer, Telacom.,
Cngolae, Prakasam Dist,

5. The Sab-0ivl, Officer, Telecom,

- Mgrkapur, Prakasam Dist, ‘ «. Reapongsnts,
R

Counsel for the Applicant  : Fr. P, Srighar R%ddy
Counsel for the Respondentg : Hr; N.V.Ramana,Adqdl.CGSC.

. ’
CORAM: “ '
THE HON'BLE SHRT JUSTICE V. NELADRI RAG : VI-E CHAIRMAN
THE HON'BLE SHRI R. RAVGARAJAN : MEFBCR (ADMN.)
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IN THE CuNTRAL ADMINISTRATIVE TRIBUNAL,
AT HYDERABAL.

O.A.No. 714 of

-

Date: July 4,

Betweean:
D.Babu Rao.

An 4 : '

1.The Chief General Manager, Telscom
A.,P.Circle, Door Sanchar Bhavan,
Nampally Station Road, Hyderabsd.

2.The General Manager (Teleacom,
Guntur, Guntur District.

3.The Telecom District Engineer,
. Prakasam District, Ongole.

4. The Sub-Divisional Jfficer,
Telecom, Cngole, Frakasam Dt.

Counsel for the Applicant:
&
Counsel for the Rezpondents:

counse

ZOREM.

5ri A,

HYDERABAD BEN{CH

1996.

1996.

.o Applicaht.

.o Respondent

V.Rama Rao.

o5ri N.R.Devraj, Senigr Standing

1 Ffor respondent,

HON'BLE 3HRI JUSTICE M.G.CHAUDHART, VICE-CHAIRMAN.<£¢ﬂM:“"

HOW'BLE SHRI H.RAJENDRA PRASAD,MEMBER (A)

%
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0.A.No.714/96. | Date: July 4

L 1996 .,

ORDER:

(As per HON'BLE SHRI JUSTICE M.G.CHAUDHARI,V

The learned Advocate on recora , Sri AWV
Rao appearing for the applicant reiterates the
request made by him in the Precipe - letter
on 3-=7--1996 tc withdraw tﬁe 0.A., on instruci
of the applicant. ISri.N.R.Devraj; Senior 3Stand
cgunsel for the réspondents has notahgnxxianxg

LR~ r—tedecenrdiinaly_aliovwed O Bewinhdryen,

The 0,A,, 1s dismissed as withdrawn.

No order as to costs.

'RA*AD (M.G. CHAUuHARI J)
v.C.
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Date: July 4,1996. )
e
Dictated in open Court.
‘ Depully Yo
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ICE-CHAIRMAN) =
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filed
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opposed,

by




O.As714/96,

. To

1.

4.

5.

6.
7e

8.

P

The Chief General Manager,
Telecom A.P.Circle, Doorsanchar Bhavan,
Nampally Station Road, Hyderabad.

The General Manager (Telecom)
Guntur, Guntur Dist. .

The Telecom District Engineer,
Prakasam Dist. Ongole.

The Sub Divisional Officer, Telecom,
Ongole, Prakasam Dist.

One copy to Mr.A.V.Rama Rao, Advocate, CAT .Hyd.

One copy to Mr.N.R.Devraj, Sr.CGSC. cal.pyd.
One spare Ccopy.

One copy to Library, CAT.Hyd.
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I COURT
'TYPED BY ' CHECKED BY

COMPAREL BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNZL

HYLDERABAD BENCH AT HYLERABAD

-

THE HON'BLE MR,JUSTICE M.G,CHAUDHARI
' VICE-Cral RMAN

1 / AND.
THE HON'BLE MR.H.RAJENDRA PRASAD:M(A)

Datedsﬂﬂ\:) -1996

o ORDER/JWBSMENT

M.A./R.A/C.ANO,
_ in ,
0.a.0. S T4l

T.ANO. (W.P. : )

Admitte¢d and Interim Directions

Dismissed as withdrawn

Dd smijssed for -Befault.
Ordeted/Re jected.

‘No order as to costs.
pvm ' '
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Central Adminisirative. Tribungl
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J HYDERABAD NENCH
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